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P. Sivan Pillai for the applicant. 

Miss Preethy for respondents 

Heard.learned counsel for both the parties 

on the M.P. in which.the petitioner has prayed for 
withdrawal of  the O.A. The learned counsel for 

the respondents has no objection. Accordingly we 

allow the M.P. and dismiss the O.A. 406/90 as 

withdrawn. 
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